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Comments on Al locat ion of  Spectrum for Technologies such as DECT
to meet the Resident ial  and Enterpr ise Intra -  Telecommunicat ion
Reouirements.

5tr ,

TRnl has sought some comments on a proposal placed on i ts websi te on 19" February
2010 regarding'Al locat ion of  Resources in lndia for DECT Technology to meet the Resident ial
and Enterpr ise Intra-Telecom m u nicat ion Requirement ' .  In this regard we are pleased to submit
fol lowing comments for your considerat ion.

( i ) Low Demand for DECT based Resident ial  and Enterpr ise intra-telecom svstems -
No rat ionale to earmark pan-lndia '10 MHz IMT spectrum for unl icensed use for
DECT Technoloqv

2. The appl icat ion of  DECT technology in the pr ivate domain is predominant ly ei ther {or
domest ic use (cordless phone as a replacement for f rxed l ink wired phone),  or in the corporate
environment,  for instance to provide wireless PBXs. The DECT technology can also be used in
publ ic access environments and for th is reason number of  countr ies including UK have issued
l icence with the object ive of  al lowing third party providers to of fer cordless of f ice systems on a
commercial  basis.  However,  there has been l i t t le take-up of th is l icence in any country.

3.  DECT can also be used to provide large area coverage for local  area mobi l i ty wi thin a
town or c i ty.  The 'Cordless Terminal  Mobi l i ty '  systems for c i ty based mobi l i ty were launched in a
number of  European countr ies,  most notably l ta ly where the'Fido'system used DECT base
stat ions to cover a number of  l ta l ian ci t ies.  The Fido system eventual ly fa i led and there is l i t t le
evidence that the market for such systems st i l l  exists in Europe, given the ubiqui tous nature of
GSM based mobi le services coverage.

4- Since there is not a strong commercial  interest in providing DECT based resident ial ,
commercial  or publ ic access cordless systems, i t  would not be prudent to reserve 10 MHz
bandwidth for exclusive un- l icensed use for DECT based resident ial  cordless and enterpr ises
EPABX uses. Since there is hardly any demand for DECT based solut ions we feel  there is no
pressing requirement for al locat ion pan-lndia 10 Mhz precious spectrum.
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5. The 1880-1930 spectrum is an IMT band and 10 MHz spectrum can fetch upto Rs
10,000 crores for the government.  Therefore, al locat ion of  spectrum for unl icensed DECT
services wou d be total  waste as i t  has no demand resul t ing in in-ef f ic lent use o{ spectrum and
a so caJSing hrge loss to l re goverr.rent excl-eouer.

(  i i )

6. l .Jnl icensed devices lke Wi-f i  have been successful  in providing short  range servlces to
resident ial  consumers and enterpr ises. However,  i t  may be noted that such services belng
intr insical ly local  services, using lower f requency bands would not be appropr iate.  Most

appropr iate bands for l icence-exempt spectrum for short  range services are at  higher
frequencies, above 5GHz, where more bandwidth is avai labie and propagatton character ist ics
are more sui ted.

7.  Un-lrcensed operatton at  lower f requency bands l ike 188011930 MHz could actual ly be
co unter-prod uct ive for such services, as in lerference is ikely to be caused in the adjacent
spectrum for 3G services.

8.  The l lVT band in 1900 Mhz has favorable propagat ion condit ion and therefore i t  should
be reserved for l icenced services for pan- lndra use and not for short  range unl icensed service.
Constder ing the strategic value and use of the 1880-1930 spectrum band, we recommend the

band should only be used for l icensed operaton for MT services and not for unl icensed DECT
se rv lce s.

( i i i )  Unl icensed Bands are al located on technoloqv Neutral  Basis

9. One of the main regulatory considerat ions for introduct ion of  DECT is that i t  should be

reserved only for DECT technologies as co-existence of DECT technologies with other

technologies in the same band is not possible.  The general  requirement of  unl icensed bands ls

that i t  should be technology neutral .  However,  th is spectrum is proposed to be designated on

an exclusive basis to DECT l ike l icensed band. We feel  that there is no rat ionale for support ing
a part icular technology by TRAI since DECT has only l imited demand most ly for enterpr ise
solut ions in urban areas.
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( iv)  DECT and Radio Based Local Loop Services Cannot Co-exist  in Cont iquous
bands

10. The use of the 1BB0-1930 to of fer unl jcensed DECT based is feasible only i f  band used
for exclusive DECT operat lng parameters (e.9.  250 mW EIRP)_. However,  i t  has been
establ ished through a study carr ied out by the Smith Group on behalf  of  the Radio
communicat ions Agency of the erstwhi le OFTEL that that higher gain Radio Local  loop servrces
cause problems to DECT pr ivate systems. Therefore there would be a potent ial  problems to
future users of  3G and other bands in the vtc ini tv.

(v) Frequencv band 1900-1910 paired with 1980-1990 MHz is for CDMA network for
the i r  qrowth path

I 1.  Around '150 mi l l ion subscrtbers in lndia are using CDMA services and j t  ls unfair  that
they are being deprived of 3G services in the country.  CDMA operators can deploy 3G networks
in 1900 MHz bands. In US, Canada and Mexico, spectrum to CDIVA operators has been al lot ted
in 1900 MHz band for advanced 3G services.

)2.  The Auihor i ty had recommended to conduct the tr ia l  to ver i fy practtcal  feasibi l i ty of
coexistence of mixed band and in case the co-existence is found feasible and economical ly
pract lcable,  then 2 x 10 MHz in PCS '1900 band be al located to enable the future growth of  3G
cel lu lar services in Indla.  AUSPI has already conducted a successful  f ie ld t r ia ls under the aegrs
of WPC to demonstrate the coexistence of PCS'1900 and 2.1 GHz band servlces without any
lnterference. Consider ing the use of the spectrum for CDMA based 3G servlces, al locat ion of
spectrum for DECT technology s not possible.

Conclusions and Suggest ions

13. ln v iew of the above we request the author i ty that the proposal regarding del icensing
and al locat ing spectrum for DECT Technology to meet the Resident ial  and Enterpr ise
Intra-Telecomm unicat ion Requirement should be summari lv reiected for the fol lowing
rea son s:

Spectrum wi l l  not be used eff ic ient ly as DECT based Resident ial  and Enterpr ise
Intra-Telecommunicat ion solut ion requirement is very low conf ined to urban areas;
Higher f requency bands above 5 GHz are preferable for Short  Range Service.
Al locat ing 10 Mhz of IMT band for unl icensed use would cause loss of  around Rs
10,000 crores to the Government exchequer;
DECT technologies cannol be used along with any other technology in unl icensed
oano.

(a)

(b )
tc)

(d )
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(e) Higher gain Radio Local  loop services would problems to DECT pr ivate systems and
therefore there is potent ial  problem.

(0 Frequency band 1900 1910 paired wlth '1980-1990 MHz is for CDIVA network for
theLr growth path
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